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qEF TREEH i ST A

% feeett, 23 |1, 2026

FT.3T. 1518(8T).— BT WDHR A, AP ISTAN TAFTH, 1956 (1956 BT 48) (18 3TH 38 UIq
T AT FH&T A1 ]) BT YRT 3% B JUURT (1) P G SR B 715 R IWHR & JS& URIg 3R ISHRT
TAT, B TGS TAT BI.3T.877(3 ) ARTE 16 WRAT, 2026 S YR & ST, SHTYRY], YI-2, WUS-3,
SUES (i) H UHIRI BI T3 ol GRT AERIY I & A1 il H g1 reramt s ot Ay fan s 8
ch-fres g153) & 160/300 . . F 1727600 fF 1. RA-TRF-3EHGTR FHfhes IRM) & &
RGUS & AT @S] R / IR T BT 991, STIUN Afed, 3fS), SFRef, Uae 3R UaTe & @l W &
fore 39 S1fgET ¥ IUTeE SrE! H ey YfH &7 3o o3 & S(U= 3= &1 9o i ot ;

3R I ST BT IR It SHATH B} URT 3% Bt IUYRT (3) I 31 ARG 24 WA, 2026, H
3w dieud (RIS IR 3f e AeHd ISR (3T Tl H UHIRId fohar war o ;

3R 1 SM&Y UT 3T T, 3R Wed WSR3 37 W faaR &= forn § SR 8Tl &1 SFgd &R
feas;

3R &M MISHRT = Iaad AT BT YRT 39 BT SUYRT (1) &b STARN H, H419 DR B! 3O KU
3T

2123 GI/2026 (1)
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3d: 3fd, F4T WBR, T&M WMRAGRT Bt Iad RUIE U 81 TH W 3R Iad AT St 4R 39 &Y
JUYRT (1) GRT U fFadl &7 TINT B gU, T8 TN et § b Iaa gt # fafAfdy ufty 1 gafed uaie
& forw srei fovar i =nfe

3R 31F, F= WBR, Iad AT B YRT 39 Bt SUYRT (2) F IR0 H Tg T Rl § 6 39
ST & MoTua | YbTRH WR, I gl | faffdy ity ai facehml 8 ga g i~ &u 3 d<iid
WHR I fgd gt e |

EEvl

AEIAY 75T % ATReR Srer dqg aoEnt ger onft [y fFar s g (fiefhee gea)
160/300 f. #Y. & 172/600 fa.ft. (Gra-Arir-srgaar A fthes dFem) F o0 stsie it ST areft §==r
Tied ATAT HLAAT Tgd STHT 7 |ferd fFawom

TS T ATH: HGTAY IS i R
wAF || AU EET || g TER || || s T aeea || geEarHt/ Raes et
HeqT (FFRITH) T AH
1 2 3 4 5 6
AT HT ATH: ATEH
T T ATH; SreT
1 101 AT st 6 0.0087|[F#e 7z feaher, Trerar
eaher, TLer {aw
feaher, Teerwor A
feeet, T gETa-
IEEIGRRES
. 1.9, 99T,
2 103 9T Gl IF 0.2153|[=zrfSra 1= TraraTe,
AT AT TIFATE,
M1l AT TSI,
3 135+136+137  ||f==iT T FT 0.13231|[Tf 8T JaTI=a
oeffe .1 AT, TIH 29T 2+
ARMETT H€4T T
AHMEY,
4 135+136+137  ||f==iT T FT 0.085401|[evr=E ITH=E 5,
wAte .10 AfTd aor=g I,
5 135+136+137 IGEll T FT 0.085608|[qeIT sfa= 287, fmTeft
e 7.11 TSI 9TET, erffar
BEERIEP
6 135+136+137 IGEll T F 0.044262|[sT99T TRTST THTE,
Teffe 7,123
7 135+136+137 IGEll T F 0.002656|[zT<TTe: TTE9T ITET,
At .12
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135+136+137
T 7.2
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0.324408

HMEETIE R IR
ArEaTd, T 24T g
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TTIE,
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135+136+137
T 7.3
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0.288651

MEEEIEEKIEEL
ArEaTd, T 2T g
e TeqT a%
TTIE,
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135+136+137
weffe 7.338

e gt

0.00061

TRFATT TATI=E
AT, T T e
RAETT T qT a%
WIEY,
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135+136+137
i 7.4

e gt

0.114583

TRFATT TATI=E
AT, T g1 2+
RET &7 a%
WTEY,
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135+136+137
T 7.8

e gt

0.00694

MEEEIERKIEEE
ArEaTd, T 29T g
RAETEY TeqT T%
TTE,

15

135+136+137
T 7.9

e gt

0.054094

MEEEIERKIEEE
ArEaTd, T 29T g
RAETEY TeqT T%
TTE,

16

139 AT

A+

0.0946

THATITS AT TP,
1 AT TP,
[EEEIEEIERER LS
e g e, Haa

AT e, fordw s
AT @D, TSig 919 14

TG, GEAT1 917 1
T, FATAT ATT ATG
T, AT ATT Afew
e, | a9 a1
T, FATT AT
QT ST AT
eh, foraer TSR
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Trere, AT wwred
TS, daAT ATBTHEd
TETS, e g
Trere, T fohee Teo,
TATHL AT T,
MEEIERUEEIE

TS AT, TAY -
fohfores farar.a.ar.,
S AT S AT aTET
fof=re, T

T Fra.ar,

17

93 ¥Tr

0.591

ATFATd Tohad FSH,
TCIT Ghad HicHT 3.
ToAT s SreE, Ta%
T s,

T T ATH: ATEITE

18

101 \1T

2.505

AT FATAT A,
ST AT e,
e THATT e,
TTRT THATT AL,
Rre@ETe AT e,

Swq ] Himd oo HAlX,
ToReTIT 9T ATge, TIae
9TRT SR, IHTETS T
SR, FATAT THET T,
MEIEIEECIEREES
T WYY T4,
herars o fore,
RREICIEAEERIICIEES
FTaTE TS A, FRen
T AL, T 9T
e, FHTETS 9T
R, AT feget
AT, UM AT o,
et fRasT oMy,
TTrAT TIS] HIY, e
BALREKICEME IS
TS, AT, T
TTBTETEH 2T,

ATBTHIRT AT 3T,

EEHEIEESIEDEE R

TGATS THIITH MR,
TS T TRITEY AT,
TTHFHTIT ITET 3G,
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A AT, TAUTETE

STd A, G
Slgy, AT dd« drehle,
[EREARERUEIEERS
CIREIFEIRCERCIES
THA AT STE, TA7
EEASESIEERIES
ERCaRe R IR CANCED
A FAPTY ATaET
AT, A aTs .
ST gl aeEadl
AT S (o], ATEAT
o,
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263/« 91T

AL+

0.165

AT, TSTITA, HETTY
QITET FT=TTaA T
EICEIERERIDENTED
T AT ATHATH
At TrareT 7.
EIREIEEIE R LI
GIESIRETCICEICRER U
RUREREIS IR E R

FTSHL, HalT TTHAT

FISHT, TAL ZFHA- A%

20

263/® AT

AL+

0.405

A AT FHiS T,
HERIRCESRE IR

21

300 91T

AL+

0.11

FATETS [ReT FiSH,
AT R goos, Ho T
Y Zba, TTHATY FO0T
STTEE, ST & S,

qTBTETRd | SITE, Ia<
TEHT- AT

& .9 JraTEe,
IBEIGRZE

o F1.8.aamd,
foreafusdt

& .9 JraTEe,
foffores
EEaR R IR AR N TED

SregT weaadt agart
EEREMENITIET
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22

323 1T

BRIl

AL+

0.185

EER T@Tﬂ' ST, ThTLT
TR e, a1
AT [ahel, ST &g
RICERCICIIEE T
STTerE, HHTETE '
ST, TTHATT FO0
ST, TAT SATERTL-
fRrgfash

o 1.8 aard,
fofifores

o 1.8 aamd,
ooz

EEIk:Ra IRl
KICEUIE]

EEIk:Ra IRl
SIS et arefior
TORTEQIeT g qaeeT
. ferea o,

23

328 AT

AL

0.89

ST T FISHT,
FSTATATS HieT (e,
9TFT S &ahel, STTsaT
AT Fiewe, fTus

JTHALS FlShT,
AT IIT FHISHT,

THTHRL STdF S he,
HEFT AT HieHT,
foraTsit 2T T, TAT
EEAERCIEERIE]
IERCAR A IR CARC R )
et Iretior ey

TEHTLT TaAEAT 7T

ey,

24

329 AT

Lo

0.805

AR oG FeH, Trad
TG FISHT, AILSATATS
T FISH, ST
FATETE ST, 4 a
LT T, TAT SEHT-

25

331 91T

Lo

0.025

AT T AT, TIIT
HISHlgd AT,
TS qIATET TS,
ATHATH AT TS,
TEATS I AL, TATAT
ALATET TS, 9T (AT
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ST 37 97. 9.3 HaTaTs,
M, Ieurey Mide 9re
F.97.%. AT HaTdTS
e, ST Mee WIS
F.97.%. AT HaTdTS
UIEEACIESIRE IR
ATIHS, TZTATS TATT
R[S, QTTT FLLT <o,
TATEIT ALHT T,
SIOTaTS THATY T4,
FEATIT T9q |rs, faef
CTHATE 1S, TYATTE
TR TS, T&H0 §9q
9 HUT WIS, ITTrshid
TOq AT, ATt A
FETD, ATAAT ThT0T
TrE, TR guer e,
STTT {9 TS, TAT
STerTe- TS .

T ATTHS, ASTATETS
. Hoq Frewte, fooezae

o 1.8 T,

26 414 9T st 6 0.02|[qer FEAT e,

27 447 9T st T 0.045|[fr=mTer I Wex AEHT
SICER

28 449 AT st 6 0.075|[F*= THHATS, STeE,

EUERRIEESS I AR L]
e e, Ta ghd-

RCKRIE]
. 1.9, 99T,
29 453 ST s I 0.005|[F9Ter ATSLTa STe,
T T 7.298137
[®T. . NHAI/PIU/NSK/Surat-Nashik-Ahmednagar Greenfield Stretch/3(a)/1/3D]
g HAE, FAaas

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 23rd March, 2026

S.0. 1518(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, number S.0.811 (E) dated 16™ February 2026, published in the Gazette of India, Extraordinary, Part
I1, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning including bypass, etc.), maintenance,
management and operation of National Highway No. Yet to be Assigned (Greenfield Highway), on the stretch of
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land from Km 160.300 to Km 172.600 (Surat-Nashik-Ahmednagar Greenfield Section) in the district of Nashik in
the state of MAHARASHTRA.

And whereas the substance of the said notification has been published in “Dainik Lokmat
(Marathi)” and “Dainik Lokmat Times (English) ” both dated 24" February, 2026; under sub-section (3) of section
3A of the said Act;

And whereas 1 objections have been received and the same have been considered and disallowed by the
competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the stretch of land
from Km 160.300 to Km 172.600 (Surat-Nashik-Ahmednagar Greenfield Section) on the National Highway No.
Yet to be Assigned (Greenfield Highway), in the district of Nashik in the state of MAHARASHTRA

State: MAHARASHTRA District: Nashik
SI. No. ||Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6

Taluk: Nashik

Village: Odha

1 101 Pt. Private Dry 0.0087|[Kamal Mukund
Dhikale, Rajesh
Mukund Dhikale,

Santu Sitaram
Dhikale, Suresh
Sitaram Dhikale,
Hiraman Sitaram
Dhikale, Others
Rights- Pimprisayyed
V.K.S. Soc.,

2 103 Pt. Private Dry 0.2153|[Ajit Anil Gaikwad,
Suvarna Anil
Gaikwad, Shalaka
Atul Tamhane,

3 135+136+137 Plot  ||Private Non Agriculture 0.13231||Rasiklal Pratapchand
No.1 Oswal, Rushabh
Happy Homes
Bhagidari Sanstha
Tarfe Bhagidar,
4 135+136+137 Plot Private Non Agriculture 0.085401|[Pravinchand
No.10 Uttamchand Jain,
Lalit Vajechand Jain,
5 135+136+137 Plot  ||Private Non Agriculture 0.085608|[Sudha Arvind
No.11 Thakkar, Minakshi

Rajanikant Shaha,




[T &% 3(ii)]

HILT =T TSI AT

Dharmila Rajendra
Shaha,

135+136+137 Plot
No.12A

Private

Non Agriculture

0.044262

Arpana Yogesh
Bagad,

135+136+137 Plot
No.12B

Private

Non Agriculture

0.002656

Ashok Ravan Patil,

135+136+137 Plot
No.13M

Private

Non Agriculture

0.000429

Rushabh Happy
Homes Bhagidari
Sanstha Tarfe
Bhagidar, Nitesh
Rasiklal Oswal,

135+136+137 Plot
No.13N

Private

Non Agriculture

0.013585

Rushabh Happy
Homes Bhagidari
Sanstha Tarfe
Bhagidar, Nitesh
Rasiklal Oswal,

10

135+136+137 Plot
No.2

Private

Non Agriculture

0.324408

Rasiklal Pratapchand
Oswal, Rushabh
Happy Homes
Bhagidari Sanstha
Tarfe Bhagidar,

11

135+136+137 Plot
No.3

Private

Non Agriculture

0.288651

Rasiklal Pratapchand
Oswal, Rushabh
Happy Homes
Bhagidari Sanstha
Tarfe Bhagidar,

12

135+136+137 Plot
No0.338

Private

Non Agriculture

0.00061

Rasiklal Pratapchand
Oswal, Rushabh
Happy Homes
Bhagidari Sanstha
Tarfe Bhagidar,

13

135+136+137 Plot
No.4

Private

Non Agriculture

0.114583

Rasiklal Pratapchand
Oswal, Rushabh
Happy Homes
Bhagidari Sanstha
Tarfe Bhagidar,

14

135+136+137 Plot
No.8

Private

Non Agriculture

0.00694

Rasiklal Pratapchand
Oswal, Rushabh
Happy Homes
Bhagidari Sanstha
Tarfe Bhagidar,

15

135+136+137 Plot
No.9

Private

Non Agriculture

0.054094

Rasiklal Pratapchand
Oswal, Rushabh
Happy Homes
Bhagidari Sanstha
Tarfe Bhagidar,

16

139 Pt.

Private

Dry

0.0946

Yamunabai Baburao
Pekhale, Valu
Baburao Pekhale,
Vithabai Baburao
Pekhale, Vimal
Baburao Pekhale,
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Sampat Baburao
Pekhale, Jitendra Bap
Balu Pekhale,
Rajendra Bap Balu
Pekhale, Vandana Bap
Balu Pekhale,
Vaishali Bap Balu
Pekhale, Shaila Bap
Bahiru Pekhale,
Sarika Bap Balu
Pekhale, Subhash
Baburao Patil,
Ambadas Eknath
Kank, Shital
Bhausaheb Gohad,
Mina Bhagwant
Gohad, Vandana
Balasaheb Gohad,
Bhagwant Vitthal
Gohad, Bhika Kisan
Pekhale, Prabhakar
Gorakshnath Malode,
Ravibhai Maganbhai
Rasdiya, Others
Rights- Pimpri Siddha
V.K.S.Soc., Bank of
India Br.
Pimprisayyed, Odha
V.K.S. Soc.,

17 93 Pt.

Private

Dry

0.591

Sindhubai Sukdev
Kandekar, Bhusaheb
Sukdev Kandekar,
Pushpa Sukdev
Kandekar Urf. Pushpa
Vishwanath Jadhav,
Others Rights- Bank
of India Br.
Pimprisayyed,

Village: Lakhalgaon

18 101 Pt.

Private

Dry

2.505

Baburao Kushaba
Aher, Dnyaneshwar
Ramnath Aher,
Dinkar Ramnath
Aher, Sandip
Ramnath Aher,
Sindhubai Ramnath
Aher, Ujjwala
Bhausaheb Pawar,
Kishor Shankar Aher,
Popat Shankar Aher,
Bhimabai Shakar
Aher, Sunita Ramesh
Ghule, Lilabai Ashok
Dinde, Manjula
Madhukar Devre,
Mirabai Shankar
Shinde, Kamlabai
Nivrutti Lokhande,
Babibai Dagadu




[T &% 3(ii)]

HILT =T TSI AT

11

Shete, Kishor Shankar
Aher, Popat Shankar
Aher, Bhimabai
Shankar Aher,
Anuradha Nivrutti
Aher, Umesh Nivrutti
Abher, Girish Nivrutti
Aher, Pratibha Raju
More, Anil
Chhaganrao Salunke,
Shivaji Bhau Aher,
Pushpa Balasaheb
Aher, Balasaheb Bhau
Aher, Mandabai
Dattatray Aher,
Sakhubai Tukaram
Aher, Bajirao
Gangadhar Aher,
Ramkrushna
Gangadhar Aher,
Ambadas Valu Aher,
Ananda Trimbak
Aher, Rakhmabai
Trimbak Aher, Sanjay
Trambak Aher, Lata
Baban Takate, Vimal
Nivrutti Tajanpure,
Tarabai Valmik
Pawar, Suman
Narayan Bhosale,
Other Rights-
Lakhalgaon V.K.S.
Soc., Bank of
Mabharashtra Br.
Lakhalgaon,
Saraswatibai M.
Janardhan Holkar,
Saraswati Sahakari
Bank Ltd., Ozar Mig.
Bank of Maharashtra
Br. Lakhalgaon,

19 263/B Pt.

Private

Dry

0.165

Mananiy Rajyapal
Maharashtra Shashan
Yanchyavatine
Bandhkam Vibhag
Nashik Tarfe
Maharashtra Shashan
Adhikrut Pratinidhi
Karykari Abhiyanta
Sarvajanik Bandkam
Vibhag Nashik,
Bajirao Santu
Kandekar, Sandip
Ramnath Kandekar,
Other Rights- Bank of
India,

20 263/C Pt.

Private

Dry

0.405

Sunil Ramnath
Kandekar, Sandip
Ramnath Kandekar,
Other Rights- Bank of
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India, Bachchharaj
Chothamal,

21

300 Pt.

Private

Dry

0.11

Thamabai Dilip
Kandekar, Madhav
Shankar Halde,
Sanjay Shankar
Halde, Ramnath
Krushna Jadhav,
Janardhan Santu
Jadhav, Balasaheb
Santu Jadhav, Others
Rights- Lakhalgaon
V.K.S. Soc.,
Primprisayyed V.K.S.
Soc., Siddhapimrpri
V.K.S. Soc.,
Pimrprisiddha V.K.S.
Soc., Nashik Jilha
Madhyavarti Sahakari
Bank Ltd., Nashik

22

323 Pt.

Private

Dry

0.185

Baban Krushna
Jadhav, Prakash
Tukaram Dhikale,
Balu Tukaram
Dhikale, Janrdhan
Satu Jadhav,
Balasaheb Santu
Jadhav, Bhimabai
Santu Jadhav,
Ramnath Krushna
Jadhav, Others
Rights- Siddha Pimpri
V.K.S. Soc.,
Pimprisinddha V.K.S.
Soc., Pimprisayyed
V.K.S. Soc.,
Lakhalgaon V.K.S.
Soc., Uttamrao
Dhikale Gramin
Bigarsheti Sah. Pat.
Mary. Siddhapimpri,

23

328 Pt.

Private

Dry

0.89

Punja Ramchandra
Kandekar, Anjanabai
Fakira Dhikale,
Shankar Trimbak
Dhikale,
Dnyaneshwar
Vamanrao Kandekar,
Dipak Vamanrao
Kandekar, Bhausaheb
Punja Kandekar,
Prabhakar Trimbak
Kandekar, Madhukar
Trimbak Kandekar,
Shivaji Laxman Raut,
Others Rights-
Lakhalgaon V.K.S.
Soc., Uttamrao
Dhikale Gramin
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Bigarsheti Sah. Pat.
Mary. Siddhapimpri,

24

329 Pt.

Private

Dry

0.805

Anil Lakhu Kandekar,
Daulat Lakhu
Kandekar, Sarjabai
Lakhu Kandekar,
Indubai Ambadas
Jagale, Trimbak
Pandurang Dhikale,
Shivaji Laxman Raut,
Others Rights- Bank
of India

25

331 Pt.

Private

Dry

0.025

Sunita Khandu
Kokate, Mathura
Bhausaheb Charoskar,
Indubai Murlidhar
Bhoi, Bhausaheb
Murlidhar Bhoi,
Mandabai Govind
Bhoi, Sarubai Damu
Bhoi, Sonali
Murlidhar Bhoi, Yash
Govind Bhoi M.G.
Aai Mandabai
Govind, Vaishavi
Govind Bhoi M.G.
Aai Mandabai
Govind, Jayesh
Govind Bhoi M.G.
Aai Mandabai
Govind, Savita
Chintaman Vaykande,
Chahabai Subhash
Gangurde, Shobha
Suresh Gotarane,
Sugandha Laxman
Gotarane, Haushabai
Raghunath Jadhav,
Chandrabhaga Sampat
Bhoi, Dilip Ramdas
Bhoi, Yamunabai
Ramdas Bhoi,
Laxman Sampat Bhoi,
Vitthal Sampat Bhoi,
Sharad Sampat Bhoi,
Shashikant Sampat
Bhoi, Sarika Vilas
Kadale, Anita Kiran
Gangurde, Dipak
Suresh Bhoi, Shobha
Suresh Bhoi, Others
Rights- Nanubai M.
Devram Vaykande,
Anjanabai M. Sampat
Kokate, Pimprisayyed
V.K.S. Soc.,

26

414 Pt.

Private

Dry

0.02

Suresh Karbhari
Gade,
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27

447 Pt.

Private

Dry

0.045

Shivnath Urf.
Mahendra Laxman
Jadhav,

28

449 Pt.

Private

Dry

0.075

Keru Rambhau
Jadhav, Digambar
Govind Jadhav,
Bharat Govind
Jadhav, Other Rights-
Lakhalgaon V.K.S.
Soc.,

29

453 Pt.

Private

Dry

0.005

Keshav Bhaurao
Jadhav,

Total

7.298137

[F. No. NHAI/PIU/NSK/Surat-Nashik-Ahmednagar Greenfield Stretch/3(a)/1/3D]

SHAIKH AMINKHAN, Director
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